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SHRIMATI VIJILA SATHYANANTH (TAMIL NADU) : Sir, | too associate my self
with the matter raised by the hon. member.

Forced conversion of Hindu minorities, particularly girls and
atrocities against them in Pakistan
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DR. C. P THAKUR (Bihar): Sir, | also associate myself with the matter raised by
the hon. Member.

SHRI K. J. ALPHONS (Rajasthan): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRI JUGALSINH MATHURJI LOKHANDWALA (Gujarat): Sir, I also associate
myself with the matter raised by the hon. Member.

SHRI OM PRAKASH MATHUR (Rajasthan): Sir, | also associate myself with the
matter raised by the hon. Member.

Contract teachers in schools

SHRIMATI JHARNA DAS BAIDYA (Tripura): Sir, my Zero Hour submission is
regarding contract teachers in schools in different parts of India. 9%, 87 W= € f&



